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Holding of Shares by Workers in Public
Sector Undertakings

3373. SHRI RANABAHADUR SINGH :
Will the Minister of LABOUR AND REHA-
BILITATION he pleased to state :

(a) whether Government have decided
to allow workers to hold shares in the Public
Sector Undertakings ; and

(b) if so, the salient features of the

decision ?

‘THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K. KHADIL-
KAR) : (a) and (b). The Government is
considering a scheme for share-holding by
workers in  public scctor undertakings of the
Central Government.

False U. 8. Propaganda

3374. SHRINAWAL KISHORE SHARMA :
Will the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) whether attention of Government of
India has been drawn towards a photostat
copy of the letter dated the 17th from the
Dcpartment of Army, U. 8. A, published in
the Hindustan Times of the 16th March,
1972 in which it is alleged that Hindus are
the rulers of Bangla Desh ; and

(b) if so, the reaction of the Government
of India thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
Yes, Sir,

{b) The Government of India did not
react to this as 1t was felt that this particular
news item was so pateutly wiong and baseless
that it did not need any contradiction or
rcaction from us.

International Help for Return of Refugees
to Bangla Desh

3375. SHRI INDRAJIT GUPTA : Will
the Minister of LABOUR AND REHABILI-
TATION be pleased to state :

(a) whether any international organisation
or foreign country had helped us in arranging
the return of the refugees to Bangla Desh ;
and

APRIL 20, 1972

Written Answers 44

(b) if so, the extent to which they have
helped us ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K. KHA-
DILKAR) : (a) Yes, Sir.

(b) The United Nations High Commission
for Refugees have given $10,000,000 (equi-
valent to Rs. 7.20 crores) in cash for repatri-
ation of refugees to Bangla Desh.

Strike by Textile Workers in

Coimbatore

3377. SIIR1 P. VENKATASUBBAIAH :
SHRI A. K. GOPALAN :

Will the Minister of LABOUR AND
RETIABILITATION be pleased to state :

(8) whether textile workers in Coimbatore
went on strike in February this year ;

(b) if so, the demands ; and
(¢) the steps taken in the Matter ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K. KHA-
DILKAR) : (a) Yes, Sir.

(b) and (c). Nincteen demands were pre-
sented by the workers and as a result of the
discussions held with their representatives by
the Government of Tamilnadu, which is the
appropriate Government in this case, a settle-
ment was reached. The strike was called off
on the midnight of 11/12th March, 1972 foll-
owing this settlement.
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Establishment of P
Tripura

3381. SHRI BIREN DUTTA : Will the
Minister of EXTERNAL AFFAIRS be picased
tu state :

t Authority in

(a) whether any passport authority has
been established in Tripura to issue passports
for Bangla Desh ; and

(b) the particulars of the officers appuin-
ted for this job ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a)
Thavel to Bangladesh is regulated by a special
“Certificate for travcl between India and
Rangladesh”, prescribed in the Ministry of
External Affairs notification No. G, S. R.
59 (L), published in “Gazettc of India—
extraordinary-—Part I1—Section 3—sub section
(i)’ on the 25th January, 1972,

‘Two oflicers have been authorised in the
State to issuc such Clertificates.

(b) The officers authorised for the purpose
ane i
I. Deputy Secretary,
Government of Tripura,
Home (Political Department),
Passport Section.
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